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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 2307 OF 2009

RANHKU DUTTA @ R. K. DUTTA Appel I ant (s)
VERSUS

STATE OF ASSAM Respondent ( s)
(Wth office report)
Dat e: 19/05/2011 Thi s Appeal was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE ASOK KUVAR GANGULY

HON BLE MR JUSTI CE DEEPAK VERVA

( VACATI ON BENCH)

For Appell ant(s) M. Mani sh Goswami, Adv.
MS Map & Co., Adv.

For Respondent (s) Ms. Vartika Sahay, Adv.
M S Corporate Law G oup, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. Mani sh Goswani, |earned counsel for the Appell ant
started his argunents at 2.45 p.m Thereafter, Ms. Vartika
Sahay, |earned counsel for the respondent started her argunents
at 3.50 p.m and was on her |egs when the court rose for the
day.

The matter remai ned part-heard.

( NAVEEN KUMAR) (RENU DI WAN)
COURT MASTER COURT MASTER



